- ~ ACT No. V or 1905.

PASSED BY THE GOVER\IOR GE‘TERAL OF INDIA IN (JOU\'OIL.

. (Recewed the assent of the Govemor General on. the 18tk July, o
1905) _ o -

T~ An Act further to amend the Indian Artlcles
of War.
HEREAS it is expedient further to amend the
'V of 1869, "Indian Artic_sles of War; Itis hereby enacted as

follows :— .
1, This Act may be called the Indlan Artlcles of Short title.
War (Amendment) Act, 1905.

2, In article 4, sub-article (1), clause (&), and in Amendment
V of 1869.. article 161 of the Indian Articles of War, for the ofarticles4

words “division or district” the words * division,. and 161 of
distriet or brigade >’ shall be substituted. : %‘tieles of
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